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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 10th March, 2026

S.0. 1236(E).— In exercise of the powers, conferred by Clause 7(A) of Section-2 of the Railways

Act, 1989 (24 of 1989) the Central Government hereby authorize the officer mentioned in column (2) of the
table below as the Competent Authority to perform the function of such authority under the said Act in
respect of area of the Special railway Project mentioned in column (3) of the table below in the State of
Andhra Pradesh with effect from the date of publication of this notification in the official Gazette.

TABLE
SI. No. Competent Authority Area of the Special Railway Project
©) () 3)
Joint Collector, Construction of ROB in lieu of closing of manned L.C.No. RV-303
1 .. at Km 410/12-13 situated between SNM-VBL stations of Waltair
Vizianagaram L
Division.
Joint Collector, Construction of ROB in lieu of closing of manned L.C.No.RV-323
2 o at Km 435/9-11 situated between Komatipalli — Gajapatinagaram
Vizianagaram stations of Waltair Division.
Joint Collector, Construction of ROB in lieu of closing of manned L.C.No.RV-332
3 o at Km 445/33-35 situated between Gajapatinagaram — Garudabilli
Vizianagaram stations of Waltair Division.
Joint Collector, Construction of ROB in lieu of closing of manned L.C.No.RV-334
4 o at Km 448/17-19 situated between Gajapatinagaram — Garudabilli
Vizianagaram stations of Waltair Division.
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Joint Collector, Construction of ROB in lieu of closing of manned L.C.No.KK-10

5 o at Km 19.415 situated between Shrungavarapukota (SUP) —
Vizianagaram Lakkavarapukota (LVK) stations of Waltair Division.
Joint Collector, Construction of ROB in lieu of closing of manned L.C.No.KK-15
6 o at Km 25415 situated between Shrungavarapukota (SUP) —
Vizianagaram Lakkavarapukota (LVK) stations of Waltair Division.

[F. No. CAO/RSP/VSKP/ROBs/PH-30/303,323,332.334,KK-10, KK-15]
A. K. SAMAL, Chief Engineer (Construction-II)
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